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.,\l3. l..lamc of cosa Lhk Cotrt

In portiol lrlodification of earlier lrlotificotion tir.' ?7 (17)l9q/?@.6'

Joipur, Doted 11.05.?Afi,,trr"J."9".a,.9 Link officers of Special Judge

(N.D.P.S. Coses) and ;n u""..i." of 
-ii* 

poi"r. conf arred by seclion 3-6.ot

the N.D.P"S. Act, 1985, fl,r" iiot" gr*rnment with the concurrence of thz.

Rqiosthan High courf, rt"."oi'"pp"i". ti" totto*ing link olf cers as Speciol

Judges, (N.D.P.S. Coses) in obsen.e (on leave or vocont due to orry ofher

couse) of presiding ottic". (t't-O'p.i'Costs), Jodhpur for rhat Spcific
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ol. Spcciol Judgrc, N.D.P.S.
Cascs No. 01, Jodrgr

Speiol Jrr{r, N.b.P.S'
Cascs No. O?, JodhPr

l. sd. Ju&..
JodhFr

N.O.P.s. Car.s M. 2,

2. Spl. Jut€, Pmrrrtiot of
Cor.rugtion 

^6t 
llo. l, JodhPr

3. SPl. ,udgc. Prcwffi'on of
Cotrrlp?ion kf l'lo. 2. JodhFr

a. spl. Judge. CBI Cas8s. JodlPr
5. spl. Ju€s. sC/sT (POl) Act

6usus J
spl. Jtldg&, N.D-P.S. Cascs l'lo-

fodhptn
spl. JrQc. hrvantiorr of CorruPttn
A6t No.z, Jo&Pr
Spl. Jrdgo. Prgw.ntion of Cornqtion
Act tlo. !, JodhFr
Spl. Juda. CBI Ca*!, Jo&Pur
spl. J@. SCIST (POA) Act Cascs,

Jodhpqr
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By Order

(a,^N PRA*H?UPT^)
Principol Secretary to the 6ovt.

RAJAS'I'IIAN IIIGII COTJR .IODIIPUR

No. (iencralr'l li I 1 i2O23 l lt:vo Datc: 01.08.2023

Copy lbrwarded to the following lor information and necessary action:-

1. All the Registrars, Raiasthan Iligh Court. Jodhpur/ Bench Jaipur.

2. The District & Sessions Judge, Jodhpur Metropolitan

3. The Special Judgc, NDPS Cases No. 1 & 2 Jodhpur.

4. Thc Special Judge, Prcvention of Corruption Act No. 1 & 2, Jodhpur

5. The Special Judge, CBI Cases. Jodhpur

6. The Special Judgc, SC/ST (POA) Act cases, Jodhpur

7. 'l'he Chief Metropolitan Magistrate, Jodhpur Metropolitan

B. The Administrative Oflcer Judicial (Confidential Section). RJS (Estt.) Section,
RJS (Leave) Section, Statistics Section. And Computer Cell with a direction to
upload the same on high court website.
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REGISI'RAR (RUI,ES)
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